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Western Kosi Cana.I 

330. Shrl Shree Narayan Du: 
Shri Viahwa Nath Pandey: 
Shrl Ramachandra Ulaka: 
ShrI DhUle8hwar Meena: 

WUI the Minister .t lrrlptioD and 
Power be pleased to state: 

(a) whether the proposed align-
ment of Western Kosi canal which 
... as forwarded to the Nepal Govern-
ment has been approved by that 
Government; 

(b) if so, the fina! alignment 
approved; 

(c) lhe import.nt features of the 
agreement now reached in this 
regard; and 

(d) whether any programme of 
construction has been drawn up and 
if 80, details thereof? 

The Minister of Irrigation and 
Power (Shrl Fakhrnddin Ahmed): 

(a) Not yet. The matter is .till 
engaging the attention of His Majesty'. 
Government cif Nepal. 

(b) to (eI). Do not arise. 

Grievances of DeIhl Nu ...... 

331. Shri Shree Narayan Das: 
Shrl Subodh Han.da: 
Shrl S. C. Samanla: 
Shrl Bh~at Jha Asad: 
Shri M. L. Dwlvodl: 
Shri P. C. Borooah: 
Shrl Yashpal Singh: 

WllI the Minister ot Health and 
FamU, Planning be pleased to state: 

(a) whether the Delhi branch of 
Trained Nunes' A •• ociation of India 
has put forward their grlenDces as 
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to their insufftciant allowances at 
pres""t being given for uniforlll, 
messing and washing; and 

(b) i1 00, whether their grievances 
have been redressed and if so, to 
what extent! 

The MiDl8ter of Health aDd Famil,. 
PlanDin, (Dr. Sushila Nayar): (8) 
Yes. 

(b) The Dearnes. Allowance has 
been increased recently. Other mal-
Ie", are under considera(~n. 

Stationer,. om.e, Calcutta 

33%. Sbrl 8hr.... Nara,.an Das: 
Shrl D. N. TlW&r7: 

Will the Minister of Works, HOllS-
III, aDd Urban Developmenl be pleased 
to state: 

(a) whether It Ia • fact thet drasti· 
changes in the organisation. adminla-. 
tration and luppl,. system of the 
Government of India stationery 
Oft\ce, Calcutta are being made or 
are proposed to be made in the near 
future; 

(b) if so, the broad features of 
such changel; 

(c) the basis on which this is pro-
posed to be e",ected; and 

(d) whether a large number of em-
ployees would be thrown out of 
employment in givinll ef'lect to theBe 
change.? 

The Minister of Wor'kll, HoDSinr and 
Urban Development (Sbrl Mehr 
Chand KhaDDa): (a) The Intention Is 
to introduc\~ reforms in the procedure 
relating to supply of stationery and 
paper. 

(b) The broad teature. are: (I) de-
centralisation of the consolidated 
budget of thr Government of India 
Stationery Office and provisioning of 
fund, with the indentors to meet their 
requirements; 

(iil the tndetors to be allowed to 
ohtain theL- requirement:'t of small 
value items dlre~t1y by local purchase 

or by cash payments from the Sta-
tioner), Olllc~ or lis Regional Depots; 
and 

(iii) the inspection work or the 
Government of India Stationery Offtce 
along with the staff to be tranSierred 
to the Directorate General of Supplies 
and Disposal::.. 

(c) With a view to the exercise of 
direct control on the budget by the 
Ministry of Finance and also to cut-
ting dOWn delays in supplies. 

(d) It is intended to protect the 
service rights of the employees. 

Reserve Bank's Credit Po"", 

333. Shrl Shree NsraJaD Daa: 
Shrl R. S. Pande,.: 
Shrl R. Barua: 

Will the Minister of FWD... be 
pleased to otate: 

(a) whether any assessment hall 
been made as to the success, or other-
wise, of the Re!.erve Bank's new 
credit policy formulated in Novemb-
er, 1965; 

(b) whether the Balik. have 
exercised voluntary disclpline in the 
matter of lending to their borrowers 
for certain priority industries; and 

(c) if not, whether the R_rve 
Bank has taken any suitable stepo to 
meet the situation? 

The MlnL'1Ier of Finance (Sbrf 
Sacblndra Chaudburl): (n) to (c). 
The trend, In bank credit and the ad-
vnnce!\ by commercial hanks to the 
major industries Or against particular 
~cur;ti~s are being r.xamlncd by the 
Res~Tve BanI; or India nnd the posi-
tion j!l contir.uou~ly under revif'W. Al_ 
though no ~pecific order of priorities, 
apart from th(' requir('mr.nts of the 
defence an" export industries and the 
provision of flnBnCp. fOT thp procure-
ment of toodln'ains. has been pres· 
cribed or is being followe-d by the 
commeTt'ial -bpnks. th~re t~ f"j0 reason 
to believe that anv of the e •• ential 
need. at the Indusiry are betn, ne,-
lOtted. 




